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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT DELHI

ORIGINAL APPLICATION NO. 737/2022

IN THE MATTER OF:

AMIT AGGARWAL PETITIONER
VERSUS

DELHI DEVELOPMENT AUTHORITY
RESPONDENT

FOURTH STATUS REPORT ON BEHALF OF
RESPONDENT NO 1/DDA

Most respectfully showeth:

That this Status Report is based upon records maintained by the
Respondent Department and is in continuation of the Counter
Affidavit dated 15-05-2023, Status Report dated 04-10-2023 and
Status Report dated 06-07-2024 filed in the matter by this

Respondent.

That it is respectfully clarified that the said waterbody at Smriti
Van has already been handed over to the Delhi Jal Board (DJB)
through a Memorandum of Understanding (MoU) dated 10-04-
2023 between DDA and DIB for “Rejuvenation of lakes and
water bodies belonging to DDA by DJB”, wherein DIB agreed to
maintain these water bodies. The MOU has been placed on

record of this Hon’ble Tribunal at Page 353.

That the Respondent/ DDA has continuously reminded DJB to
initiate the work of rejuvenation of water body as per the agreed
terms of the MoU vide letters no. 68 dated 11-05-2023, 211
dated 26-06-2023,512 dated 31-10-2023 and 801 dated 05-03-
2024 to the Additional CE(P), DIB. However, DJB has not yet

commenced the rejuvenation work of Machli Talab. True Copy

[’
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of letters no. 68 dated 11-05-2023, 211 dated 26-06-2023, 512
dated 31-10-2023 and 801 dated 05-03-2024 are annexed

herewith as Annexure R1 Colly.

That meanwhile, daily walkers in the Smriti Van had been
repeatedly requesting for cleaning of the Machli Talab.
Accordingly, Respondent/ DDA is making best possible efforts
to clean and maintain the water body by an interim arrangement
under which cleaning/ bio- remediation work is being done by
the Respondent/ DDA until DJB starts rejuvenation work of the
water body. True Copy of the approval for this work is annexed

herewith as Annexure R2.

That the DJB has misunderstood the terms of the MoU dated 10-
04-2023 and has addressed a letter dated 14-05-2024 to the
DPCC stating that “DJB has no role in the matters related to
Machli Talab maintenance”. As per the MoU dated 10-04-2023
(Para 3.2.6 & 3.2.9), work of rejuvenation of the Machli Talab
rests with the DJB. It is also pointed out that the under the MoU,
DIJB is responsible for the construction and maintenance of the
STP in in Machli Talab (Smriti Van), as well as the rejuvenation
of the Macchali Talab (water body). In such circumstances, it is
humbly requested that DJB be impleaded as a party to these

proceedings.

That it is pertinent to point out here that the STP at Machli Talab
was installed and all related details are with the DIB.
Accordingly, DJB has commissioned a 1100 KLD STP to
rejuvenate the waterbody at Smriti Van,Vasant Kunj. The DJB
vide their letter dated 23-08-2024 in response to Respondent/
DDA’s letter dated 14-08-2024 did not provide the relevant

information regarding the STP's capacity and other details. True

R
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Copy of letter dated 14-08-2024 is annexed herewith as
Annexure R3. True Copy of letter dated 23-08-2024 is annexed
herewith as Annexure R4. True Copy of the Minutes of meeting
dated 15-03-2023 between DDA and DJB as annexed herewith as

Annexure R5.

That the water from the Machli Talab has been subjected to due

analysis and the Certificate of analysis for water samples taken
from STP Inlet, STP outlet and the Pond/ Macchli Talab of

Smriti Van are annexed herewith as Annexure R6 Colly.

It is also submitted that DPCC vide their letter dated 28.08.2024
has clearly pointed the improper functioning of STP and directly
feeding of drain water in the waterbody on the part of DJB.
DPCC letter dated 28.08.2024 is annexed herewith as Annexure-
R7.

That it is reiterated that the Answering Respondent is committed
to the cause of creating, protecting and maintaining green covers
in the area under its jurisdiction, and is undertaking all necessary

steps and actions in pursuance thereof.

New Delhi

Dated: 25-09-2024 rRKWJ

—

Delhi Development Authority/Respondent No. |

TSTAIRT THIR, . s L2
srefaror =TT
RAJNISH KUMAR, IOFS
Superintending Engineer

v afte aRFse-1 /=R
Hort. Civil Cicml Z D.D.A.

Through _
KRIATIKA GUPTA
Counsel for Respondent No. /DDA
Enrol No: | D/2750/2015
Chamber No. 155, Block I, High Court of Delhi
+91-8826331177 |kiis
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Annexure-R‘lA ~

DELHI prys
OFFICE oF yyp "ENT AUTHORITY G263
’ THE EXECUTIVE ENGINEER .
NEHRUORT' CIVIL DIVISION-4 “
) PLACE, NEW DELHI-110019 4 Y
S S S (ADJACENT BsES BHAWAN)
NOF-1(71)ER
To, JEE/ HCD-"chDA/2023-24/ 68 Date.) /777

The Addl. cgip) .4
DelhiJal Boarg

Varunalaya Phase-1, Karol bagh
I:lew Delhi-110005,

Subject:- Intimat .
Plect :ntbnjgtlon regarding handing over of “Smiriti Van” water body at Vasant Kunj
O . :
Sir,
With reference to Memorandum of Understanding (MoU) between DDA and DJB for

“Rejuvenation of lakes and water bodies belonging to DDA by DJB” on dated 10.04.2023( copy attached),
where in DJB agreed to maintain water bodies (listed in Annexure-A) for ten years after the DLP (Defect
liability period) is over.

The work of in situ Ecological rejuvenation of Smriti Van lake, (which is mentioned in above !
MoU in “Annexure-A” at S.No. 32) is already been completed on 23/04/2023. Now, the responsibility of
maintenance of said water body lies with DIB. - '

ist of

In the view of above, it is intimated to direct concerned officers of DIB to carry out further
necessary rejuvenation / development works in Smriti Van lake so that bio ecological cycle of the said

- fake can be maintained.
= BESAn,
> (Er. PushpendraRumar Sharma)
= - J/ EXECUTIVE ENGINEER/HCD-4/DDA
'.-‘t o ?/
re Copy to:- f) o_ﬂ&ﬂ 5
e, 1. PS to CEO/DJB, Varunalaya Phase-1, Karol Bagh, New Delhi-110005.
~ 2. PS to PC(Hort.),DDA for kind information.
2 3. CE ( Hort.),DDA for kind information. o
= 4. SE/HCC-1, DDA for kind information and necessary action please.
z 5. Director (Hort.)/SE, kind information and necessary action please.
, 6. DD (Hort.), HD-IV, kind information and necessary action please.
¥l 7. AE-IV, HCD-4 for information w.r.t. his report and pursue the matter.
% 8. Guard file. -
C L )
(Er. Pushpendra Kumar Sharma)
Y . Exosﬂf(ulrsva ENGINEER/HCD-4/DDA
e C
, Lald?
o Erm———— z . = e e
4 Toz= | gor gt e ¥ e g | ol @ o & A g0
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”“CE (o] T PMg AUTHO’ ftaminder-}
M 3 ] Uty (Most Urgent)
EHRY PLACE L UIVISION"‘ EER (G282

wfir g e

NoE=-1(7 DJEE/HCH. A1y
. ) ¥ yry o
To, / A/-’.U.l,!.g,u{)”

Bl

4R
The AddlL Cr(py .4, ate, 2 4/ ¢

Dethidal Boarg
Varunalaya Phase-)

» K
New Delhi-11000s, arol bagh

Subject:- Intimation r d
egardi i
to DUR. garding handmg over of “gp i van” water body at Vasant Kunj

Ref.:-

F-1(71)EE/HCD-
. / 4/DDA/2023-24/68 dated 11 /95 /2023 (Copy enclosed).
ir, :

With reference to above cited subject and rEfel;ence this office has already been intimated vide

Lt;tete\;;iitcg .11/.05/2023 t'° you'r good §elf to carry out necessary rejuvenati-on/deyelopmen‘t works alj
the Of in situ Ecological rejuvenation of Smyritj Van lake, (which i mentioned in above list of MO
in “Annexure-A” at S.No. 32) has already been completade, 29/04/2023. Now, the responsibility of
maintenance of said water body lies with DJB. - eeon

In this regard, With reference to Memo'randum of Understanding (MoU) between DDA and DJB
for “Rejuvenation of lakes and water bodies belonging to DDA bY DJB” on dated 10.04.2023(copy
attached), where in DJB agreed to maintain water bodies (listed in Annexure-A) for ten years after the
DLP (Defect liability period) is over. B

In the view of above, it is again reminded to you that to direct concerned officers of DJB to

carry out further necessary rejuvenation / development works in smriti Van Lake so that bio ecological .

cycle of the szid lake can be maintained. Now, No responsibility of maintenance of said water body lies
with this office/DDA and this is treated as final intimation from this office.

EY\ C.‘ - CLS aba\fL :
= &LW >

(Er. Pushpendra I?(fmar Sharma)
07')(ECUTIVE ENG!NEER/HCD~4/DDA

Copy to:- . e G ' o .

1. PS to CEO/DJB, Varunalaya Phase-I, Karol Bagh, New Delhi-110005, for kind information of

thiz latter, please. . ,

PC(Hort.),DDA for kind information. .

CE ( Hort.),DDA for kind information and necessary action, please.

SE/HCC-1, DDA for kind information and necessary action, please.

Director (Hort.)/SE, kind information and necessary action, please.

DD (Hort.), HD-IV, information and nccessary action, please.

AE-1V, HCD-4 for information w.r.t. his report and pursue the matter.

Guard file.

0N O a1 o

{Er. Pushpendra Kumar Sharma)

o EXECUTIVE ENGINEER/HCD-MDDA

o)
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DELH) p
EVEL . 3
o op Reminder- |
FFICE OFTHEE MENTAUTHom'ry Gz‘fj'p T il
HORT ECUTIVE EnGINEER X
NEHRU ppa, CIVIL bivision-4 T
(ADJA ACE’ NEW DELH'-I].DOIQ -um-.-i-:?3:‘-“.-u.u. -
-rna"’ CENT BSES BHAWAN) R i AP il e
1(71)EE =08 d8dda@gmail.com
7HCD-4/DD4/2025.24) 1 =
- Date. G/ [[e]3e2
e Add]. CE(P) -4 TR
Delhi Ja| ' 42 Divi, /H,c.D.-y
" al Board Dy. No 55.,1' ‘
arunalaya Phase-| , K LTI TR PO
-1, Karol bagh Date e2.)
<2219z,

| New Delhi-110005.

Subject:- Intimati '
== N lon regardi . .
. to DUB. garding handing over of “Smriti Van” water body at Vasant Kunj
ehi~ (1) F-1(71)EE/HCD-
(2) F-1 (71}EE //H oo :// ggﬂ/202§-24/211 dated 26/06/2023 (Copy enclosed).
sir, A/2023-24/68 dated 11/05/2023.
With t ; i
your good Selicfafterence to above cited subject and reference, this office has already been intimated to
st e bo cat:ry out nece.ssary rejuvenation/development works of Smriti Van lake, (which is
ent In above list of MoU in “Annexure-A" at S.No. 32). Now, the responsibility of maintenance
of said water body lies with DIB. :

In this regard, the water body is in a deteriorated condition and daily walkers/visitors of park
have been complaining about an unpleasant smell, it is also found during the site visit along with
] SE/HCC-I/DDA & concerned AE-in-charge of Smriti Van park & water body that sewerage water directly
i falls in the water body through nallah which makes water body very bad condition while DIB has its
i STP for treating of full capacity of sewerage water of this nallah.

i ‘ In view of above, it is again requested that the concerned officers of DJB may please be
j directed to carry out further necessary rejuvenation / development works for maintaining the water
! body’s cleanliness as well as quality parameters as per NGT guidelines and to direct cancerned DIB

staff to stop sewerage water of nallah into water body & only treated water should be falls in the
h STP so that bio ecological cycle of the said lake can be maintained. Now, No

water body throug . e sal
responsibility of maintenance of said water body lies with this office/DDA.

This may be treated as top priority, please. /
(Er. Pushpendra Kumar Sharma)

EXECUTIVE ENGINEER/HCD-4/DDA

C to:- . o ‘
OI}J., ;S to CEO/DJB, Varunalaya IPhase-1, Karol Bagh, New Delhi-110005, for kind information of |
this Iatter, please. |
2. PC(Hort.),DDA for kind information.
3. CE(Hort.),DDA for kind in formation.
4. SE/HCC-1, DDA for kind information and necessary action, please.

5. Director (Hort.)/SE, for kind inlermation and necessary action, please.

6. DD (Hort.), HD-1V, for information and necessary action, please,
AE-TIL. HCD-4 for information w.s.1, his report and pursuc the matter. o
' y ‘ 4‘,’ =1 e

. 0 }A
e e (Er. Pushpendl%k mar Sharma)
| EXECUTIVE ENGINEER/HCD-4/DDA
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OFFICE OF Tz 5y
CE OF THE Execumye ENGINEER

NEHRFS(;TT. CIVIL DIViStaN.4 5

ACE, NEW DELMI-110019 e £

mE— rﬂf%cem BSES BHAWAN)
3 R e ?ﬁ%%?ﬁc_ﬁiﬂ%@gm @_5!-_@ - ‘_

N&.F-1{711ER /1 '
o D-4/DDA/2023.24) g,

The Addl. CE(p) .4, E
Delhi jal Boarg

Varunalaya Phase
-1, Karol b
New Delhi-110005. e

B o7

Subject:- Infimation regarding handi

¢ DB, garding handing over of “Srrisi Van” watsr body at Vasant Kunj
}F-1{71)}EE/HCD. : oo 8
2107 1})55//3?) :f,/PDA/2023~Z4/512 dated 31/10/2023 (Copy enclosed).
2 For (.;m; D-4/DDA/2023-24/211 dated 26/05/2023.
oy b1 -~J51t/HCD-4/DDA/2023-244/68 dated 11/05/2023.

Fn.-:: a_ £
NEY. -

Nith refer :
—_— L,\c;:i\'/ ;e;:':n:eet:go?_::e"; cute; subject and reference, it has already intimated that the said 3
about an unpleasant g -it - a,cor; mr;n and daily walkcrs/wsll'cors of paijk ﬁave been complaining
nailah which maboe o A so faun that. sieWerajge water d;r.ectl\,' falls in tng water body thr.ough
Tiakes water body very bad condition while DJB has its STP for treating of full capacity of
sewerage \(vater of this nallah. The STP is also not functioning about 2-3 months.

- In this regard, this office is taking up the work of rejuvenation/bioremediation of water body as
per direction of competent authority. So, DIB ST? is required to function on full capacity & no
sewerage water should be fallen directiy into the water body.

in view of above, it is again requested that the concerned officers of DIB may pieass be

2]
PRES

directed to stop sewerage water of nallah into water body & only treated water should be failen in th
ater oody through STP or otherwise hand over the STP to DDA so that bio ecoiogical cycle of the said

wale
- g Igiv
{ake can be mzintained.
This may be treated as top griority, please. /"‘

(Er. Pushpendra Kumar Sharma!
EMECUTIVE ENGINEER/HCD-2/DDA

Copy to:- :
PS to CEQ/DIJB, Varunalaya Phase-I, Karol Bagh, New Delhi-110005, for kind information of

this latter, pleasc. |
PC{Hort.},DDA for kind information.

CE ( Hort.),BDA for kind information.

SE/MHCC-1, DDA for kind information and necessary action, please.

Director (Hort.)/SE, for kind information and necessary action, please.

DD (Hort.), HD-1V, for information and necessary action, please.

AE-1H, HCD-4 for information w.r.t. his report and pursue the matter. -

Guard file.

N

PO N O o

Lo LawWEe

20 :.r',.
(Er. Pushpendra Klimar Sharma)

EXECUTIVE ENGINEER/HCD-2/DDA
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File No. HORT/CE/0024/2023/HCC16$? EE(HCD IV) (Computer No. 74317)

Annexure-R2
Note # 1
OFFICE OF THE ASSISTANT ENGINEER-III

HORT. CIVIL DIVISION NO-4, D.D.A.
NEHRU PLACE, DELHI-110019
(ADJACENT BSES BHAWAN)

Sub: Principal approval of competent authority for In-situ
bioremediation of Water body at smiriti van, Vasant kunj under
Horticulture Civil Division-1V and to take up the work as Specialized
work to be executed by the specialized agencies dealing in such
type of works.

PUC is letter no. PC(Pers./Hort/LS)/EE(HQ)/2021/DDA/282 dated
13.10.2021 (copy attached at CP/1) wherein it was directed to take
principal approval from PC (Hort.) office before taking up the certain
works (i.e. Open gyms, children playing equipment’'s, STP, rain
shelter/yoga shelter, toilets, office cum store, In-situ treatment of water
bodies).

A Memorandum of Understanding (MoU) signed between DDA &
DJB for “Rejuvenation of lakes and water bodies belonging to DDA by
DJB” on dated 10.04.2023 (Copy attached at CP/2-13), wherein DJB
agreed to maintain the water bodies (listed in Annexure-A at S.No. 32)
for ten year after the DLP (Defect liability period) is over but DJB has
not started the rejuvenation work of smiriti van lake till date.

A visit to Smiriti Van park was undertaken by the SE/HCC-1 along
with EE/HCD-4 & undersignhed on dt. 31.10.23, Based on the discussion
at site, it was directed by SE/HCC-1 to intimate to DJB for carry out the
rejuvenation work of water body at smiriti van park for improve the
condition of waterbody. whereas this office has already been intimated
vide letter dated 11.5.23,26.6.23 & 31.10.23 (Copy attached at CP/14-
16) to DJB for start the rejuvenation work of water body but till now no
response received from DJB. Meanwhile, a letter dated 18.11.23 also
received from DD/HD-4 regarding cleaning of lake situated at M/o Aff.
M.P. Green area smiriti van sec-A vasant kunj_(Copy attached at CP/17-
18) as the lake is directly filled with untreated water resulting into the
lake is in dilapidated condition & partially filled with water grass,
polyethene & other waste etc. Keeping in the above situation,
cleaning/in-situ bioremediation work of waterbody to be taken up to
maintain the water quality parameters. Accordingly, an preliminary
estimate of amounting to Rs. 8.92 Lacs_(Copy attached at CPJ/19-
21) has been prepared & attached for kind perusal.

In view of the above, Principal approval may kindly be accorded
for the following from the competent authority i.e. PC(Hort.)/DDA:

(i) To carry out the In-situ treatment of water body at smiriti van

1

Generated from eOffice by RAMESH KUMAR, AE-RM(HCD-IV), ASSISTANT ENGINEER, DDA on 25/09/2024 01:45 PM



File No. HORT/CE/0024/2023/HCC16?/é> EE(HCD IV) (Computer No. 74317)

park, vasant kunj.

(i) And to take up the work as Specialized work.

Submitted Please.

26/12/2023 12:09 PM RAMESH KUMAR
ASSISTANT ENGINEER

Note # 2

26/12/2023 06:02 PM PUSHPENDRA KUMAR SHARMA
EXECUTIVE ENGINEER

Note # 3

Permission may be given to carry out the In-Situ treatment (Specialized Work) of Smriti van
water Body as DJB has not yet started the work and is not responding also.

27112/2023 01:43 PM RAJNISH KUMAR
SUPTD. ENGINEER

Note # 4
28/12/2023 06:58 PM ASHWANI KUMAR
CHIEF ENGINEER

Note # 5
29/12/2023 10:34 AM RAJEEV KUMAR TIWARI
PC(HORTICULTURE)

Note # 6

PI. refer to note #1,the NOC of the water body situated in the Smriti van Vasant Kunj was
given to DJB under MOU. But till date no work has been taken up by the DJB . Moreover no
work is being presently in progress there ,resulting which the condition of water body becomes
bed.

A proposal has been received from CE(Hort.) for in principle approval to clean the water
body through Bio-Remediation process (In situ treatment) .

Thus to keep the water body well in condition , an in principle approval for in situ treatment
(Bio Remediation process)in water body at Smriti van Vasant Kunj up to one year or whenever
DJB will start the work, which ever is earlier may please be given along with the approval of
specialized work in nature.

2
Generated from eOffice by RAMESH KUMAR, AE-RM(HCD-IV), ASSISTANT ENGINEER, DDA on 25/09/2024 01:45 PM



File No. HORT/CE/OOZ4/2023/HCC1§%§) EE(HCD IV) (Computer No. 74317)

15/01/2024 04:27 PM AKRAM RAFLQUE
EXECUTIVE ENGINEER

Note # 7
As proposed.

15/01/2024 08:13 PM RAJEEV KUMAR TIWARI
PC(HORTICULTURE)
Note # 8
16/01/2024 11:00 AM ASHWANI KUMAR
CHIEF ENGINEER
Note # 9
16/01/2024 11:24 AM RAJNISH KUMAR
SUPTD. ENGINEER
Note # 10
For urgent necessary action please.
18/01/2024 05:29 PM PUSHPENDRA KUMAR SHARMA
EXECUTIVE ENGINEER
Note # 11
Action completed. file submitted for approval to close.
01/07/2024 06:47 PM RAMESH KUMAR
ASSISTANT ENGINEER
Note # 12
Ok.
03/07/2024 04:47 PM PUSHPENDRA KUMAR SHARMA

EXECUTIVE ENGINEER

3
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DELHI DEVEL

Lxecutive Engineer (WB)-1. DIB
Room No.-25, B-Building,
Jhandewalan, Karol bagh

New Delhi-110005,

Subjeet:- COT[’li:}ncc of Hon’ble NGT order dated 08.07.2024 in OA No. 737/2022 titled
as “*Amit Aggarwal Vs. DDA & ors.

7‘\7130’,12;:1 ‘l(lia‘s‘rfferc.nce to the order dan.:d 08.07.2024 passed by.l-km’b‘lfe‘ NGT in OA No.

DI’ et L’ as »/\mn Agga.rwal Vs. D_DA 6'( ors. vide lhl.s order Hon l?lc NGT directed DD(\ and

_ CC 1o file a fresh report with the details of STP alongwith the analysis report of treated effluent
from ll?c STP and the water quality analysis report of the Macchali Talab al Sm riti Van, Vasant Kunj,
In particular. the following paragraphs from the order pertain to your jurisdiction:

1. Parda 270 In terms of the carlier direction of the tribunal, the additional status report on behalf
of the Dethi Pollution Control Board (DPCC) has been filed which states that the Sewuge
Treatment Plant (STP) installed in the Smriti Van, Vasant Kunj for treatment of sewage/waste
water is now functional afier carrying out the yearly maintenance. Along with the report, a
comnmication dated 14.05.2024 sent by the DJB 1o DPCC has been enclosed as Annexure-I
which states that “as such DJB has no role in the matiers related to Muacchali Talab
maintenanee.
in this regard. itis clarified that a Memorandum of Understanding (MoU) signed between DDA &
DB for “Rejuvenation of lakes and water bodies belonging to DDA by DIB” on dated
10.04 2023 wherein said water body has alrcady been handed over to DIB by DDA and DIB
agreed lo maintain water bodies (listed an Annexure-A) for ten year after the DLP is over. For
which this office has continuous intimated vide letter even no. 68 dt 11.5.23, 211 dt.26/6/23. 512

di 31,1023 & 801 di 05.3.24 o the Addl. CE (P). DIB regarding start the rejuvenation work of

waterbody as per Mol but no work was staried by your side i.e. DIB till date. Meanwhile daily
walkers hardly pressurised to clean and maintain the waterbody for which interim arrangement
wils decided 10 do the cleaning/ bio-remediation work by DDA il DIB will not start the
rejuvenation work ol waterbody. Therefore, once again requested 1o start the rejuvenation work of
oaid waterbody as per terms & condition of the Mol

“Para 6" The learned Counsel for DDA has songht additional time to submit the capacity and
other details of the STP.

“Para 77 A separate status report dated 06.07.2024, Jiled by the DDA, reiterates that the STP
within Smriti Van is now operational. However, the report also mentions that “some electrical
el mechanical components require maintenanee: change of such equipment is in progress.” It
coes ot claripy the impact of these shortcomings on the STP's performance.

The above para’s are closely pertainy 1o your jurisdiction. Therefore. you are requested 1o

submit the necessary report on urgent basis s per Hon'ble NGT order. Copy of the order of [on"ble
NG is enclosed herewith for your ready reference, NDO!I:-27.09.2024.

(Lr. Pushpendra Kumar Sharma}
EXECUTIVE ENGINEER/HCD-4/DDA
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OFFICE OF THE ¥Xfe BDTHORITY Ann?m?_m
UTIVE ENGINEER ¢
HORT. ClvIL pivision-a bgtorgck o
NEHRU PLACE, NEW DELHI-110019
(ADJACENT BSES BHAWAN)
B T e 3 E;Tji eehcd4dda@gmail.com
No. -1 {7DEE/A 0D = mererenpmeme: o—
n,_ CD-4/DDA2023-24/ 33 Date. 4] 924,
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DELH| DEVELC@T AUTHORITY

OFFICE OF THE EXECUTIVE ENGINEER
HORT. CIVIL DIVISION-4
NEHRU PLACE, NEW DELHI-110019
(ADJACENT BSES BHAWAN)
| E-mail:- eehcd4dda@gmail.com

|

Copy to:-
I. I’.(“(I lort.).DDA for kind information,
5. C I'j(l Q). DDA for kind information.
¢ I (Hort,).DDA for kind information.
4, CE(WB). DIJB, Varunalaya Phase-1. Karol bagh for kind information and neccssary action,
please. _
5. SE/MNCC-1, DDA for kind information and necessary action, please.

‘/(VDD (Hort.), HD-1V, for information and necessary action, please.
- AE-INHCD-4 for information w.r.t. his report and pursue the matter.
8. Guard file.

S

FXECUTIVE ENGINEER/HCD-4/DDA
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DY. NO..9hunsrre
DELHI AL BOARD: GOVT. OF N..T. 0PSBt 23, 8{?.'.'3....

OFFICE OF TH¥, EXECUTIVE ENGINEER (WB)-1

ROOM KO.-25, B-BUILDING, P g
IHANI)EWALAN.KAROLBAGH HESTRAD

KEW DECHE: -110005 y

E-mail: dibwaterbody@gmail.com
No: DIB/EE(WB)-1/2024/ | F2-X°

pelhi Jal Board

aftr, s, 4t e @S-V Dated: 23.08.2024

The Executive Engineer/HCD-4/DDA, yradl . /Dy, No... £93...
Nehru Place, New Delhi-110019 R/ Dot o-Sfa 2 Lo (:‘&:’:a

Email id:- echcd4dda@gmail.com o O\‘

AETE RN

, 286720
Subject: Compliance of Hon'ble NGT order dated 08.07.2024 in OA No. 737/2022 EE[\%

QN‘

titled as “Amit Aggarwal Vs DDA & ors.

Ref. no.: Letter bearing no. 331 dated 14.08.2024 issued by EE (Hort.) Civil division-4,

DDA to undersigned.

After having gone through the contents of the above mentioned letter, it is
requested to kindly share the filed affidavit by DDA as mentioned in the issued order dated
08.07.2024 by the NGT bench. This information is required on top priority as from the
mere reading of the said order wherein it has been recorded at para no. 07, “Some electrical
and mechanical components require maintenance, change of such equipment is in progress. It
is not disclosed as to what is the effect of those shortcomings in the STP on its performance.”
However, it is a matter of record that no sach information reiated to the
maintenance of components related to the D]B installed DSTP had been given by DJB
to the DDA and as such there seems to be some confusion.

it is also pertinent to mention that on account of ongoing work of cleaning/Bio-
remediation in the pond by DDA, DJB shall not carry out any work within the pond to avoid
any duplicity and to ensure that due to the coatinuity of the ongoing remediation process
by DDA, the realized gains may not be lost. As such there is no point in shifting the onus of
Lake Remediation to DJB on the pretext of signed MoU and no further corrzspondence shall
be entertained in this regard.

It is regretted that the pf‘occss for taking over the installed DSTP by DDA is still
pending despite vigorous persuasion by DB vide various lotters no. ie. 1002 dated
12.04.2024, 122 dated 19.04.2024, 1107 dated 01.05.2024, 1235 dated 14.05.2024 etc. I
is hoped that requisite necessary action in right earnest shall be carried out by DDA to take
over the installed DSTP.

The matter may please be treated as MOST URGENT.
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Annexure-R5

DELHI DEVELOPMENT AUTHORITY ;
OFFICE OF THE SUPERINTENDING ENGINEER 2 f i?:
HORTICULTURE CIVIL CIRCLE-1 K@;
101y ISP

YAMUNA SPORTS COMPLEX -
GATE NO.-1, SURAIMAL VIHAR, NEW DELHI-92 aim

E-mail:- suptdhccl@gmail.com, ravi kumar107@dda.gov.in *""™
Cont.: 011-40314178

No.F.39 (Meeting)/SE/HCC-1/DDA/2023/ F| Date: }§703.2023

MINUTES OF MEETING

A meeting was held in the Conference Hall of Principal Commissioner (Pers.,
Hort. & LS) at 1st Floor, C-1/115, C-Block, Vikas Sadan, INA, New Delhi-110023 on
10/03/2023 4l 11:00 AM, with officers of DJB, reyarding various issues pertaining
to DIB in respect of water bodies. The decision to convene this meeting was made
durlng a prevlous meeting held on 10.02.2023, under the chairmanship of the Vice
Chairman of DDA, along with the CEO of DIB.

The list of officers of DJB & DDA who attended the meeting is annexed as
Annexure-A. :

The issues discussed - in the  meeting are as follows:-

Already Revived Water Bodies by DJB with Decentralized WTPs, and
those proposed under AMRUT 2.0, and MoU “Agreement: D]B has
proposed to maintain water bodies for a period of 10 years after DLP is over,
where they have installed Decentralized WTPs and completed other rejuvenation
" works as listed in Annexure - B, including 20 water bodies identified pertaining
to DDA under AMRUT 2.0, for which DPRs have already been prepared by DJB
‘as listed in Annexure — C . A MoU will be finalized and signed by both the
departments' concerned officers at the earliest for this purpose. In the
meantime, DJB will extend the maintenance period of existing contracts until the
MoU is signed. Note:Annexure B & C are subject to modification with mutual

1.

consent.

2. Updates on Various Water Bodies: Rejuvenation and Pipeline Laying Projects

by DJB:

2.1, Rejuvenation of water body at Smriti Van, Vasant Kunj: DJB has

= commissioned a 1100 KLD STP to rejuvenate the water body at Smriti Van,
vasant Kunj. It was brought to DJB's attention that the installed STP's capacity
is lower than the untreated sewage being discharged into the water body
through a nearby drain. However, DIB has informed that the total discharge
available in the drain is being treated by this STP. A site visit involving DDA
officers and DJB officers is to be arranged soon to assess the situation.
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2,2.SanjaylLake:
2.‘2.1. DIB informed that 50% of t]’le work of laying the pipeline from Kondli STP to

Sanjay Lake has been completed.
2.2 2. An additional location for disposal of silt obtained after de-silting Sanjay Lake

is required. It is decided that the silt obtained shall be used in making
mounds within Sanjay Lake complex itself and the possibility to use the silt

in other parks may also be explored. '
will be carried out in the area where the

2.2.3.DJB informed that the work
adventure park is operating their boats. Since boating activity will remain
be Informed of any implications before

suspended, the LD Department is to
the start of the desilting work to address the

issue. .
2.3. Lake at Smriti Van — Kondli: Lay'ing‘ of the pipeline has been completed.
Work on the pumping station is in progress and is likely to be completed
within 2 months. '

2.4. Hauz Khas Lake: It shall be included in the MoU as per point no. 1 above.

2.5. Todapur: It shall be included in the MoU as per point no. 1 above.

2.6. Tikri Khurd Lake: NoC for road cutting permission is to be provided by DDA
to DIJB as DIB intends to complete the laying of pipeline work by the end of
March-2023. The Chief Engineer (HQ)DDA wiil coordinate with the concerned

Executive Engineer, Narela Zone in this matter.

2.7. Bhalswa Lake: DJB intends to include Bhalswa Lake in the MoU as per point
no. 1 above. ‘

2.8. Water bodies at Avantika and Rithala: A proposal will be submitted by DIB
for laying the pipeline from Rithala STP to Avantika and Rithala water bodies
covering the other water bodies which come along the route. The location of
these water bodies shall be decided by Superintending Engineer/HCC-2

2.9. Wa.tfe.r bod_ies z'at Sanjay Van: To keep Pond no. 5 available for avifaunal
gctuv:tleg, in situ §reatments,’ floating wetlands, aerators, and other
installations will be shifted by DJB to other ponds in the upstrearr; water bodies

at Sanjay Van.

2.10. Water body at Dwarka Sector-23: DIB
ywar : may explore the possibilit i
treated effluent pipeline from the DIB STP at Sector-16 gwarka ty;Otfhlea)\,/:/r;%e?

body at Dwarka Sector-23.

- B
JE———— e Yot nng WA T S
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3. Other issues discussed in the meeting:

3,1, Increasing Treated Water Supply to Millen
conducted to expand pipeline diameter to improve irrigation.

nium Pai'k: A Joint Inspection may be

for Groundwater Augmentation in Bhalswa area: DJB

ells around Bhalswa Lake to augment water
supply. It was pointed out during the meeting that there is a ban by Hon'ble
NGT. However, @ Gazette Notification allows water utilities to tap groundwater
for public use. D)8 will provide the Notification in support of porewell
installation to process the case for NOC.

3.3. Installation of Treated Water pipelines in 83 parks for Horticulture Purposes:
DIB was requested o Review Request Made by DDA earlier to install treated
water pipelines for horticulture purposes in the 83 parks. List was shared

during the meeting.

3.2, Granting NOC to DlB
plans to install muitiple borew

The meeting ended ~ with 2 vote  of thanks to the Chair.

Encl. As above.

néer
Hort. Civil Circle-1/DDA v
(Nodal officer Water Bodies)

Copy for kiﬁd infbrmation to:-

)

1.. Principal commissioner (Pers, Hort & LS) at 1st Floor, C;1/115, C-Block,

vikas Sadan, INA, New Qelhi-110023.
Member, WS, DB, varunalaya, Ph-11, Jhandewalan, Karol Bagh, New Delhi-

2.
110005, email:- memberwsdjb@gmail.cgm.

3. CE (QC/WB), pJB, MU Block Pitampura, New Delhi-110034, e-mail:-
cegc.dbeZ@gmail.com. : .

4 Chief Engineer (HQ), DDA. o

5.  Chief Engineers (HorL/NZ/DWK/SEZ/RZ/Narela), DDA.

6. 0OSDtothe Vice-Chairman, DDA. ' : :

7. ACE, (P)-4 (wB), DB, Room No.-29, B-Building, Varunalaya, Jhandewalan,

Delhi-110005, e-mail:—djbwaterbody@gmail.com.
§.  Director (LM)-1, DDA Nodal officer water bodies of LM depftt.
9. SE(HQ)DWK/NZ/RZ/SEZ/Narela, Nodal Zonal Officers (Water bodies/DDA).

10. SE/HCC—Z/DDA.
11. DD to Engineer Member, DDA.

Supqrin meer
. Hort, Civil Circl /DDA
(Nodal Officer Water Bodies)

3
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Annexure-B : Already Revived Water Bodies by DIB with Decentralized WTPs

S.No. DDA |Revenue| Water Body Geo-coordinates |Khasra No./Areas As per W.0, As per Actual Status/
List(825) | District Likely date of completion
/Division -
Date of Start| Date of |Date of Start| Date of
Completion Completion
1 |809 Central |Burari (4) & 28°45'33.642"N  |193/2(08-11) [12.08.2020 [11.11.2020 |12.08.2020 31.03-2022 |Construction work completed
NMD-1 Kamalpur Majra [77° 11' 46.222" € |&150 ' g &1 year O&M work ending on
Burari {d) (07-13) Total area 30.03.23 is in progress.
(1604) Estimate for further 0&M for .
03 years under preparation &
these shall be maintained for
10 years
2 1806 Central |Burari {4) & 28° 45' 23,062" N  [148 (12-15 as per | 03.12.2019 (02.04.2020 [03.10.2019 [20.04.2022 Construction work Completed
NMD-1 Kamalpur Majra [77° 11' 45.665" E kathoni : & 1 year Q&M work ending
Burari (a) on
. 19.04.23 is in progréss_
3 . 802 New' Todapur 28°37.334'N, 114 (8-13) 04.08.2020 {03.02.2021 (04.08.2020 [31.10.2022 After commissioning 0&M
HCD-8 Delhi 77°09.572'E " [shall start under this for 1
. : ) _ Year duration
4 151 North Ibrahimpur {a) [28° 46' 31.625" N 113/2(3-10) 03.10.2019 |02.01.2020 [03.10.2018 |20.04.2022 Construction work completed
NMD 77°10'44.391" E & 1 year work ending on
19.04,23 is in progress
5 [145 North  [Hiranki {a} 28° 48' 3.006" N 77°|534, 535 (12-13) | 08.12.2019 07.04.2020 (08.11.2019 {31.03.2022 Construction work completed.
NMD-1 10'52.633"E ' 2. 1 year work ending on
30.03.23 is in progress.
6 [210 North  [Siraspur {a) 28°45'41.56"N 162 (14-10) 08.11.2019 [07.04.2020 [08.11.2019 31.03.2022 [Construction work completed
NZ 77" 8'11.38"E & 1 year work ending cn
30.03.23 is in progress-
7 |188 North Nangal Thakran [28° 48' 25.925" N |81 {14-12) 83(3- | 03.10.2019 02.04.2020 |03.10.2019 [20.04.2022 |Construction work completed,
RMD-8 (d) 77°0'35.644" E 15) total-(24-07) & 1 year O&M work ending on
19.04.23 is in progress
8 |191 North Nangli Puna 28°46' 17.46™ N 77° [48min (3-11.1/2) 04.08.2020 103.02.2021 [04.08.2020 31.03.2022 |Construction work completed
NMD-1 8'39.10"E & 1 year O & M work ending
on 30.03.23 is in progress.

4
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9 337 North RaniKhera (C) |28°42'33.211"N {c)95 (2-04) 12.08.2020 |11.11.2020 (12.08.2020 |[31.03.2022 Construction work completed
RMD-6  [West 77°1'18.595" ¢ 96(0-19) total & 1 year O & M work ending
area (3-03) 30.03.23 is in progress.
10 (284 North Karala(a) 28°44'13.082" N 55/27 (01-10) 03.10.2019 (02.01.2020 [03.10.2019 [20.04.2022 Construction work.completed
RMD-2  |West 77° 2' 56.068" E 8 1year O & M work ending
on 18.04.23 is in progress
11 302 North Moahd. Pur 28°43'38.317"N | 18/26 (13-8) -04.08.2020 [03.02.2021 [04.08.2020 [30.09.2022 Commissioning in progress
RMD-2  |West Maijri {c) 77°2'24.195" E followed by O&M of 01 year
. under this contract.
12 (429 South Mehrauli 28° 31' 54,893" N 2734/1722/312  112.08.2020 [11.11.2020 12.08.2020 [31.03.2022 |Construction work completed
HCD-4 {kishangarh) 77°10'31.989" € 154 Bigha 14 ‘ & 1year O & M work ending
Sanjay Van near Biswa (old) All on 30.03-23is'in progress.
Neela Hauz water bodies on
same Kh. No. -
13 389 South Dera Mandi (a) {28° 26" 7.229" N 77° 444(19-13) 03,10.2019 [02.04.2020 [03.10.2019 20.04.2022 |Construction work completed
SMD-5 10'45.393" € & 1 year O&M work ending on
19.04.23 is in progress
14 |s57 South Jaffarpur Kalan-1|28° 35' 23.898" N 896(7-16) 12.08.2020 [11.11.2020 [12.08.2020 [31.03.2022 . Construction work completed
DMD-2  [West 76° 55' 19.879" € & 1year O&M work ending on
- 30.03.23 is in progress, -
15 558 ISauth laffarpur Kalan-{28°35'29.123" N 473(6-1) 12.08.2020 (11.11.2020 [12.08.2020 31.03.2022 |Canstruction work completed
DMD-2  |West 2 76" 55'5.316" E & 1 year O&M work ending on
30.03.23 is in progress.
16 532 South Daulat pur 28°32'36.316" N [61(06-12) 03.10.2019 [02.01.2020 [03.10.2019 20.04.2022 [Construction work completed
DMD-2  |west 76" 57' 19.787" E & 1 year O&M work ending on
. 19.04.23 is in progress
17 540 South Dhool Siras {a) [28°33'17.348" N 72/2 (8-9) 03.10.2019 {02.01.2020 03.10.2019 |20.042022 Construction work completed
DMD-6 |West 77° 1'56.874" E & 1 year O&M work ending on
15.04.23 is in progress
18 527 South Chawala 28°33'44.787" N |199(14-17) 08.11.2019 [07.04.2020 [08.11.2019 [31.032022 Construction work completed
DMD-2  |West 77°0'28,422" E & 1year O & M work ending
on 30.03.23 is in progress.
19 520 South  [Bindapur 28°36'41.899" N  [605(12-17) 30.12.2018  [29.06.2020 [30.12.2019 [3103.2022 |Construction work completed
DMD-4  |(West 77°4'25.277"E & 1 year O & M work ending
on 30.03.23 is in progress.
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20 669 South Tajpur Khurd 28°34'36.922" N 33(18-16), 34(0- |C4.08.2020 " [03.02.2021 104.08.2020 {31.08.2022 |0&M work of 01 yearisin
DPD-5 West 77°C'47,185" € 15) total area progress under this contract
. - (19-11) )
21 524 South Chawala (B) 28° 33'52.540" N 192(5-15) C4.08.2020 (03.02.2021 - 04.08.2020 |30.06-2022 |O&M work of 01 yearisin
DMD-2  |West 77°C' 7.603" E progress under this contract
22 725 West Nzngloi Jat (A) [28° 40' 32.634" N |(a)126 {old 12.08.2020 (11.11.2020 |12.08.2020 [31.03.2022 [Construction work completed
DPD-1 77°3'55.739" 61/14/3) (8-12) & | year O & M work ending
on
30-03.23 is in progress.
23 727 West Neelwal (b) 28° 40' 5.277" N 86(08-11) 03.10.201S |02.01202C [03-10.2019 ([20.04.2022 |Construction work completed.
DMD-2 76" 58' 47.638"E & 1 year work ending on
. 19-04.23 is in progress-
24 738 West Tikari Kalan (d) [28° 40' 58.968" N 481(04-01) 30.12.2019 [29.06.2020 [30.12.2019 [31.03.2022 |Construction wark
DMD-2 76" S8' 25.011" E completed& 1 yearO & M
work ending on )
) 30.03-23 is in progress.
25 741 West Tikari Kalan (f) |28° 40' 48.624" N 484min(06- 14-  [04.08.2020 [03.02.2021 [04.08.2020 [31.03.2022 Construction work completed.
DMD-2 76°57' 58.886" E 1/2) & | year O & M work ending
1213(0-3) on 30.03-23 is in progress.
26 702 West Hzstsal (partly) [28°37'48.716" N 55/13(4- 14)14{2-[04.08.2020 103.02.2021 04.082020 [30.042022 |0 & M work of 01 yearin
DPD-1 F/74 (b) 77°3' 20.056" E 9) 16(4-10) 17(6- progress under this contract.
2)18(5-4) total-
(22-19)
27 203 North Sanooth 28°48'51.345" N  Ka) 99(36-4) 04.08.2020 (03.02.2021 [04.08.2020 [31.122022 [0 & M work is in progress
NMD- 77°4' 9.449" €
S/Narela
Zone
28 457 South Shahpur Jatt 28° 33'4.044" 294 (5-11) DPR under preparation
HCD-3 N 77°
12'43,985"E
29 187 North Nzngal Thakran |28°48'43.196" N  |9/3 (2-16) 4{04- [09.03.2022 [09.09.2022 (10.03.2022 [31.032023 |in Progress (Likely Date of
RMD-8 {c) 77°0'9,626"E 16) Completion is March' 2023).
7{04- 16) 8(04- Followed by cammissioning &
16) total: (17-04) O&M of 01 year
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30 284 North Ladpur 28°44' 11.470" N 77/122/3,23/2, 109.03.2022 05.09.2022 |10.032022 |31.03.2023 |do
RMD-6  [west 75°59'50.347"€ 241 ' '
(10-0) .
31 262 North Ghewara 25°41'52.567" N 212{11-13) 09.03 2022 (09.09.2022 [10.03.2022 31.03.2023 |do
RMD-6  |[West 75°59' 49,661" E :
32 132 North Budhpur Bijapur [25° 46' 54.827" N [33(8-2) 09.03.2022 (09.09.2022 [10.03.2022 [31.122022- do
NMD-1 ‘ Waest 77°8'11.037"E :
33 459 South Smriti Van 28.5151186954613 661, 662, 663, 04 08.2020 (03.02.2021 [04.08.2020 [31.12.2022 |do
HCD-4 ) : 664, 689, 690, ' ' '
77.1704228786647 1691, 692, 697 to
7 700 min. .
34 529 South Chawala 77°0'16,55"E 215 (12-8) 04 08.2020 (03.02.2021 04.08.2020 |31.12.2022--|do
DMD-2  |West 25°33'54.23"N
35 602 South Mitraun-2 28° 36' 26.715" N (3) 188(8-15) 04 08.2020 [03.02.20z21 [04.08.2020 31.12.2022 |do
DMD-2  |West 75° 57' 0.341" E
36 720. West Mundaka (c) 25°41'2.717"N 190/1({16-5) 04 08.2020 (03.02.20z1 (04.08.2020 31.12.2022 |do
DPD-1 77°1'42.917"E ‘ .
37 a4 East Sanjay lake 25° 36' 52.234" N 17 Hact 26.05.2022 |30.07.2022 Cleaning /Desilting
HCD-1 77" 18'7.147"E 24.06.2022 Laying Pipeline from Kondli
STPis in progress i
38 235 North Bhalaswa Lake {25°44.494'N 45,6 Hact 10.01.2022 |25.05.2022 [10.01.2022 31.12.2022 |wip
HCD-5 77°10.312°E '
39 224 North  [Tikri Khurd Lake 28 50.110'N, 11//24 min., 25 |21.06.2022 [20.12.2022 Yet not NA Road cutting permission
Narela 77 07.380'E min., 12//23, started awaited
16//1,2, 3,10
min., 17//4, 5, 6,
7, 14 min, 15
min.
40 399 South Hauz Khas 28°33'10.886" N |K.No, 150-158 _|Pilot project for cleaning of
HCD-4 77°11'32.597"E  |Area: 142,35 part using Geo bag is under -
' preparation.
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438 South

Vasant Kunj [28°31'7.297"N  [1166 (1-16) Estimate under preparation
SMD-1 near Smriti  [77°10' 8.869" € 1167(3-10) for cleaning and treatment
Van '11168(12-0),
109(21-02),
1219(4-19)
42 430to | South Sanjay Van 2734/1722/3/2 To keep Pond no. 5 available
433 (Pond 5) min for avifaunal activities, in situ
2755/1764/1 treatments, floating wetlands,
Min 154 Bigha aerators, and other
; installations will be shifted by
14 B'S_Wa DJB to other ponds in the
1(_)5 Bigha 16 upstream water bodies at
Biswa Sanjay Van
(Village
Mehrauli)
Annexure-C. Water bodies to be taken under AMRUT 2.0
S.No.| As per DDA Revenue | Water Body | Geo-coordinates Khasra As per W.0. As per Actual Status/
List{825)/ District No./Areas Likely date of completion
Division :
Date of Date of |Date of |Date of
Start - |[Completion [Start Completion
318 Central Mukandpur [28°44'22,063" N |175 &178 AMRUT 2.0. Likely date of
NMD-1 ' 77°11' 2.337"E  [total area Completion is Aug, 2023
(08-07)
131 North Bawana {I) [28°47'39.391"N [206/1min (09- AMRUT 2.0. Likely date of
RMD-8 77°2'9.218"E 17) Completion is Aug, 2023
147 North Holambi 28° 48' 29.068" N [96/70({04- AMRUT.2.0. Likely date of
Narela Zone Kalan (A) 77°5'45.662"E  [04)76(11-06) Completion is Aug, 2023
06) Total - 15- '
10)
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[ a Jiet North |Khera kalan  [28°46'14.81"N 77*[39//26 (18-16) AMRUT 2.0. Likely date of
NMD-6 (B) 7'11.03"E Completion is Aug, 2023

5 [176 North Lam Pur{c) |28°50'58.467" N |50//4min {3- AMRUT 2.0. Likely date of
Narela Zone 77°3'57.485"E  |8) Completion is Aug, 2023

6 [176 (a) North Lam Pur{d) [28° 50' 56.297" N |50//6 (4- 16) AMRUT 2.0. Likely date of
Narela Zone 77° 3'59,193" € Completion is Aug, 2023

7 176 (b) North Lam Pur(e) [28°50' 56.171" N |50//7 {4-16) AMRUT 2.0. Likely date of
Narela Zone 77" 3'57.011" E Completion is Aug, 2023

8 |61 North East  |Ghonda 28" 41' 22.863" N AMRUT 2.0. Likely date of
HCD-10 Gujran 77°15' 11.721" € Completian is Aug, 2023

Khaddar

9 |93 North East  |Usmanpur |N- AMRUT 2.0, Likely date of

HCD-10 F/89 28°42'14.45" Completion is Aug, 2023
E-077°13'57.30"

10 278 North West [Kanjhawla [28°43'56.744" N 142/2(5:10) |1 AMRUT 2.0: Likely date of
Yet to be (A) 77°0' 7.577"E ’ Completion is Aug; 2023
handed over
to DDA
(Rohini Zone)

11 475 South East [Chakchilla  |28°34'41,70"N AMRUT  2.0. Likely date of
HCD-9 77°16'56,14"E Completion is Aug, 2023

12 1469 South East  |Aali 28°31'6.86"N 169,193,228 AMRUT 2.0. Likely date of
EMD-7 77°18'8.26"E Completion is Aug, 2023

13 1484 South East Kilokari F/66 {28° 34' 38.257" N AMRUT 2.0. Likely date of
EMD-8/ HCD- 77° 16’ 10.888" £ Completion is Aug, 2023
10 .

14 1493 South East | Nangli 28°35'47.07"N 84 min (DLRA) AMRUT 2.0. Likely date of
EMD-3 razapur F/89177°16'44,62"E Completion is Aug, 2023

15 |533 South West |Daulat pur {CJ28°32' 48.671" N 41(11-03) IAMRUT 2.0. Likely date of
DMD-2 ) 76° 57' 44,.945" E Completion is Aug, 2023

16 (541 ‘ISouth West |Dhool Siras  [28° 33' 10.425" N [85 (7-13) AMRUT 2.0. Likely date of
DMD-6 (B) 77°1'43,726" E Completion is Aug, 2023
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~

558

N

17

552

As per
Dwarka Zone
it is

South West

Goyla Khurd 2835 14:680" N
(A} 77° 0" 29.306" E

9/29(10-9)

AMRUT 2.0;Likely date of
Completion'is Aug, 2023

Transferred
to MPR-1 for
UER-I}
18 661 South West  (Samaspur  [28°34'52.258" N [36/67(15-12) AMRUT 2.0. Likely date of
DMD-2 Khalsa 76° 54' 2.808" E Completion is Aug, 2023
(C) .
19 669 South West  [Tajpur 28°29'52,87"N 159/1, 130/2, AMRUT 2.0. Likely date of
DPD-5 77°18'30,10'E . [128, 129 Completion is Aug, 2023
20 (710 West Kamruddin  [28°40'40.341" N [38/1/2min AMRUT 2.0, Likely date of
DPD-1 Nagar 77°3'13.066"E (10 bigha) Completion is Aug, 2023
21 430t0 433 | South Sanjay Van 2734/1722/3 Cleaning of Ponds.
{Pond 1-4) /2 min
2755/1764/1
Min 154
Bigha 14
Biswa
105 Bigha 16
Biswa
(Village
Mehrauliy

10
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CATTS LABS & RESEARCH PVT. LTD.

| - AN 150 8001 - 2015 CERTIFIED MoEF RECOGNISED GOVT. APPROVED TEST HOUSE

S GROUP Trusted Analytical & Research House
g . 7.8 F-01(B
Certificate of Analysis o
PARTY CODE : DI/DLHI027
PARTY - DELHI DEVELOPMENT AUTHORITY
OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER
HORTICULTURE CIVIL DIVISION NO-4, NEAR BSES, NEHRU 4
PLACE, NEW DELHI
SAMPLE . WATER (STP-INLET) FROM SMIRITI VAN LAKE AT SMIRITI
VAN PARK REPORT NO. : CWMD0192408
Ref No. : F6(29)AE-IIVHCD-4/DDA
SampleQty. : 1LTRS DT Recd : 14-08-2024 . ,20(24!25123
RESULTS OF ANALYSIS
Reference : EP Act Standard / DPCC / 1S:2296
Description . One Water sample from (STP Inlet) from Sriti Van Lake at Smyiti Van Park was
collected by us on 14/08/2024
PARAMETERS Results Protocols
pH : 7.66 IS: 3025 (P-11)
Total Suspended Solids : 324 mg/L IS: 3025 (P-17)
Chemical Oxygen Demand : 482 mg/L 1S: 3025 (P-58)
Biochemical Oxygen Demand (for : 168 mg/L 1S: 3025 (P-44)
3 days at 27 deg.C)
Qil & Grease 2 10.2 mg/L 1S:3025 (P-39)
Ammonical Nitrogen (as N) : 12.6 mg/L 1S:3025 (P-34)
Dissolved Phosphates (as P) : 12.36 mg/L 18:3025 (P-31)
Dissolved Oxygen : 1.2 mgiL 1S:3025 (P-38)
Date of performance : 14/08/2024 to 22/08/2024
SAMPLE DRAWN BY US
|
Ll
DATE 22-08-2024 Analyst /Auth.Signatory Person Inc. /Ayth.Signatory /Verified by ’
().S.CHADHA) Page 1 of 1 Ky /Ky

NOTE: 1. Results listed refer only to the tested sample & applicable parameters.Endorsement of products is neither inferred nor implied.
2. Liability of laboratory is limited to the invoiced amaunt enly.Any dispute arising out of this report shall be subject to Delhi jurisdiction only
3. The Report shall not be reproduced either in full or part without the written approval of laboratory.
4.Sample shall be disposed off after issue of Test Report unless specified. :

Works!Bui_::e.sg;ﬁa-:gh;ggsloor, Okhla Industrial Area, Phase-2, New Delhi-20. Regd. Off. ; 496, Seclor-21C, Faridabad, Haryana-121001
3l - O11- 37. CIN - [I74000HR?MARPTCARIRAR F.mail - Inhe tact@raticlahs som Website : www.catislabs.com  CATTS .

Scanned with CamScanner
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CATTS LABS %ESEARCH PVT. LTD.

JAS-ANZ
i c_ AN IS0 9001 - 2015 CERTIFIED MoEF RECOGNISED GOVT. APPROVED TEST HOUSE R

Trusted Analytical & Research House

GROUP

. gn . 7.8 F-01(B
Certificate of Analysis ®
PARTY CODE : D/DLH/027

PARTY : DELHI DEVELOPMENT AUTHORITY
OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER
HORTICULTURE CIVIL DIVISION NO-4, NEAR BSES, NEHRU
PLACE, NEW DELHI

SAMPLE . WATER (STP-OUTLET) FROM SMIRITI VAN LAKE AT

SMIRITI VAN PARK REPORT NO, : CWM00202408

Ref No. : F6(29)AE-IIVHCD-4/DDA
sample Qty. : 1LTRS DT Recd : 14-08-2024 € ,20(2 4325,23
RESULTS OF ANALYSIS
Reference : EP Act Standard / DPCC / 1S:2296
Description : One Water sample from (STP QOutlet) from Smriti Van Lake at Smyriti Van Park was
collected by us on 14/08/2024
PARAMETERS Results Limit Protocols
(Max.)
pH : 7.45 6.5t0 9.0 IS: 3025 (P-11)
Total Suspended Solids : 46 mg/L 10 mgiL IS: 3025 (P-17)
Chemical Oxygen Demand : 98 mg/L 50 mg/L IS: 3025 (P-58)
Biochemical Oxygen Demand (for : 24 mg/L 10 mg/L IS: 3025 (P-44)
3 days at 27 deg.C)
Oil & Grease : <4 mg/L 10 mg/L 1S:3025 (P-39)
Ammonical Nitrogen (as N) : 4.18 mg/L 5 mg/L 1S:3025 (P-34)
Dissolved Phosphates (as P) : 1.16 mg/L 2.0 mg/L 1S:3025 (P-31)
Dissolved Oxygen : 4.10 mgfL 4.0 mg/L (Min.) 15:3025 (P-38)
Date of performance : 14/08/2024 to 22/08/2024
SAMPLE DRAWN BY US
DATE  22-08-2024 Analyst /Auth.Signatory Person Inc. /Auth.Signatory /Verified by
J.S.CHADHA ) Page 1 of 1 Ky/Ky

NOTE: 1. Results listed refer only to the tested sample & applicable parameters.Endorsement of products is neither inferred nor implied.

2. Liability of Iaboratory is limited to the invoiced amount only.Any dispute arising out of this report shall be subjec
3. The Report shall not be reproduced either in full or part without the written approval of laboratory.
4.Sample shall be disposed off after issue of Test Report unless specified. )

1007

Works/Business : 5-78, 1st Floor, Okhla Industrial Area, Phase-2, New Delhi-20, Regd. Off. : 496, Sector-21 C, Faridabad, Haryana-'IZC s

Tel.: 011-41006737, CIN : U74999HR2016PTC064658 E-mail : labs.test@catlslabs.com Website : www.caltsiabs.co -

Scanned with CamScanner

t to Delhi jurisdiction only ‘




ATTS LABS & RESEARCH

AN 150 9001 - 2015 CERTIFIED MoEF RECOGNISED GOVT. APPROVED TEST HOUSE
Trusted Analytical & Research House )

Certificate of Analysis

PARTY CODE : D/DLH/027

PARTY * DELHI DEVELOPMENT AUTHORITY
OFFICE OF THE ASSISTANT EXECUTIVE ENGINEER
HORTICULTURE CIVIL DIVISION NO-4, NEAR BSES, NEHRU

PLACE, NEW DELHI

SAMPLE : POND WATER FROM SMIRITI VAN LAKE AT SMRIT! VAN
PARK
Sample Qty. : 1LTRS DT Recd : 14-08-2024

PVT. LTD.

7.8 E-01(B)

REPORT NO. : CWM00182408

Ref No.

: F6(28)AE-IIVTHCD-4/DDA

12024-25/23

RESULTS OF ANALYSIS

Reference : EP Act Standard f DPCC /IS 2296 / Customer Requirement

Date of performance : 14/08/2024 to 22/08/2024

/

Protocols

IS: 3025 (P-11)
IS: 3025 (P-17)
IS: 3025 (P-58)
1S: 3025 (P-44)

1S:3025 (P-39)
1S:3025 (P-34)
18:3025 (P-31)
18:3025 (P-38)

Description : One Water sample from (Pond Water) from Smriti Van Lake at Smriti Van Park was
collected by us on 14/08/2024
PARAMETERS Results Limit
(Max.)
pH 7.74 55109.0
Total Suspended Solids 142 mgiL 100 mg/L
Chemical Oxygen Demand 152 mgfL 250 mg/L
Biochemical Oxygen Demand (for : 86 mg/L 50 mg/l
3 days at 27 deg.C)
Qil & Grease 12.4 mg/L 10 mg/L
Ammonical Nitrogen (as N) 6.2 mg/L 5 mg/L
Dissolved Phosphates (as P) 3.4 mgiL 2.0 mg/L
Dissolved Oxygen 3.9 mg/L 4 mg/L (Min.)

SAMPLE DRAWN BY US

DATE  22-08-2024 Analyst /Auth.Signatory Person Inc. /Auth.8ignatory fVerified by

NOTE: 1. Results listed refer only to the tested sample & applicable parameters. Endors
2, Liability of laboratory is limited to the invoiced amount only.Any dispute arising out of this report shall be subject to Delhi jurisdiction only

(Js.

CHADHA)

3. The Report shall not be reproduced either in full or part without the written approval of laboratory.
4.Sample shall be disposed off after issue of Test Report unless specified.

Page 1 of 1 Ky/Ky

ent of products is neither inferred nor implied.

Works/Business : S-78, 1st Flobr, Okhla Industrial Area, Phase-2, New Delhi
Tel. : 011-41006737, CIN : U74998HR2016PTC064658 E-mail - la

-20. Regd. Off. : 496, Sector-21C, Faridabad, Haryana-121001
bs.lest@cattslabs.com Website : www.cattslabs.com CATTS
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ANNEXURE R7

- DELHI POLLUTION CONTROL COMMITTEE ' !
S DEPARTMENT OF ENVIRONMENT A, I.IFE
(GOVT, OF NCT OF DELII) &

Wadibsim 2" FLOOR, C-BLOCK, VIKAS "'EA‘Y"N"::' %ﬁ Lifestyle for
i\q';' UPPER BELA ROAD, CIVIL LINES DELII-S
e s r—

Environment
( visit us at website : hitp:/dpec.delhigovt.nic.in/ )

To,

l Date: r2 © A
DPCC/10)/(10)/(11)/Leg-24 l biy3-6Y5E e ) L o08aoLY

1. The Vice-Chairman,
Delhi Development Authority,
Vikas Sadan, INA,
New Delhi - 110023.

2. The Member(Water),
Delhi Jal Board,

Varunalaya Ph-II, Thandewalan,
Karol Bagh, New Delhi-110005.

Sub.: Compliance of Hon’ble NGT order dated 08.07.2024 in OA No. 737/2022 titled as
“Amit Aggarwal Vs, DDA & ors.”

Sir,

This has reference to the order dated 08.07.2024 passed by Hon’ble NGT in OA No.
73712022 titled as “Amit Aggarwal Vs, DDA & ors. Vide this order, Hon’ble NGT directed
DDA and DPCC to file a fresh report with the details of STP along with the analysis report Of
treated effluent from the STP and the water quality analysis report of the Macchli Talab at Smriti
Van, Vasant Kunj.

In view of the above a joint visit was carried out on 24.7.2024 comprising of concerned
officials from DJB, DDA and DPCC to carry out the inspection for getting the details of STP and
collecting samples for analysis so that status report can be filed before Hon’ble NGT.

DPCC water lab has analysed the samples of inlet/outlet of STP and pond water (Reports
enclosed). As per the Analysis report of outlet of STP, it is clear that the parameters namely
TSS, BOD and TSS are not meeting the standards prescribed for STP, which indicates improper
operation of the STP. Further, Dissolved Oxygen and Ammonical Nitrogen of pond water are
not meeting the prescribed standards as per the Analysis report despite of functional STP
comparing the norms prescribed by the CPCB for Propagation of Wild Life and Fisheries(Class-
D water quality criteria). At the time of inspection it was observed that the untreated sewage was
being directly discharged into the pond through drain laid parallel to outlet of STP. This might be
one of the reasons of pond water not meeting the prescribed standard of Dissolved Oxygen and
Ammonical Nitrogen.

In view of the above you are requested to ensure intake of the wastewater from the drain
in such a quantity which can be treated in the STP, conforming to the norms laid down, before
discharging into the pond. No untreated wastewater shall be discharged into the pond through
byepass drain as observed during the inspection. Further, you are requested to direct the
concerned to take measures to bring the quality of the water in the pond to a level wherein the

aquatic life survives.
4
Incharge, CMC-II

Encl: Analysis Reports
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dpe DEY,

== MPoLLyrgy CONTROL COMMITTEE \I' I.IFE
Xy (Governmep of N,

Nay

C.T. of Delbi) 4th & 5th Floor, ISBT Building %ﬂ Lifestyle for
Kashmere Gate, Delhi 110006 SO
wr (Visit us at https:/fwww dpccocmms.nic.in)
Result No-

PPCCIWID(Miscy/2024121 |5 Dated: 3| [ 07|202Y

ANALYSIS REPORT
1. Name of Unit

STP (installed In the Smriti Van, Vasant Kunj)
2, Sampling Location

Outlet of STP
3. Date of sampling 24.07.2024
4. Samples collected by DPCC Lab
5. Control Measures (if any) STP
6. Nature of Sample Grab
7. Parameter analyzed and result:
STP Prescribed
S. No. Parameters Inlet Outlet Standard
1 pH 7.3 74 6.5-9.0
2 Total Suspended Solids (TSS) 304 42 10.0
3 Oil and Grease 12.8 2.8 10.0
4 T:;t;e;i;i (C:)]xygen Demand (BOD) 186 25 10.0
5 Chemical Oxygen Demand (COD) 496 84 50.0
6 Dissolved Phosphate 125 1.9 2.0
—
7 | Ammonical Nitrogen 16.3 4.2 5.0
*All parameters are in mg/| except pH

NW- SEUS

I/C Water Laboratory SSA/Analyst/SLA

Dz Nandita Moitra
Scientist ‘D’
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dpce DELHIPOLLUTION coN'rROLCOMMlT’l‘EE 4"* LiFE

——~~  (Government of N.C.T.of Delbl) 4th & 5th Floor, 1SBT Bullding NN
L\ L Kashmere Gate, Delbi 110006 \‘ b/ lesste o
A\ | /4 (Visit us at hllps:/l\\'\vw.dpccotmms.nic.in)
Result No- DPCC/WID(Misc)/2024/291 1/ {4 Dated: 3 I 7/ 7"{
ANALYSIS REPORT
{.Name & Add.unit  : M.P.Green Area Smriti Van Pond, Vasant Kunj (“Machhli Talab”)
2. Date of sampling : 24.07.2024

3. Parameter analyzed and result:

Propagation of Wild life
. and Fisheries
S. No. Parameter Concentration | (class-D Water Quality
| critera)
r 1. ' pH 7.5 6.5-8.5
_,._————_,/i——-’
rz- Dissolved Oxygen Nil 4
3. Total Suspended Solids (TSS) 144 -
IR T
4, Oil and Grease 11.2 -
5 Bio-Chemical Oxygen Demand (BOD) 76 _
' [3 days at 27°C]
6. Chemical Oxygen Demand (COD) 140 -
___4______///
7 Ammonical Nitrogen as N 6.4 1.2 mg/l or less
I Iy
8. Dissolved Phosphate 341 ' -

*All parameters are in mg/l except pH

I/C WalerNasttafiaira SSA/Analyst/SLA

Scientist 'D’
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ﬁﬁﬁﬁ?ﬁmm | DELHI DEVELOPMENT AUTHORITY

3reftaTor 3rfRaar &1 FRATET | OFFICE OF THE SUPERINTENDING ENGINEER
srTareT e @&e - 1 | HORTICULTURE CIVIL CIRCLE-1

194} #fSre, e AaR, 3. &), e | 19™ FLOOR, VIKAS MINAR, I.P. ESTATE
a$ feelt | NEW DELHI-110002

g Ad: sehccl@dda.org.in

HEAT A.:- F-6(1)/Misc/SE/HCC-1/DDA/446 feeArn:- 13.09.2024
qar #H,

The Member Secretary

Delhi Pollution Control Committee (DPCC)

6th floor, C wing, Delhi Secretariat
I P Estate, Delhi-110002

Subject: Response to Compliance of Hon'ble NGT Order Dated 08.07.2024 in OA
No. 737/2022 titled as "Amit Aggarwal vs DDA & Ors.”
Ref.: Your letter no. DPCC/(10)(10)(11)/Leg-24/643-645 dated 28.08.2024

Sir,

This is in reference to DPCC letter dated 28.08.2024 regarding the compliance
of the Hon’ble NGT's order dated 08.07.2024 in OA No. 737/2022 titled Amit Aggarwal
Vs. DDA & Ors. Based on the joint inspection carried out on 24.07.2024 by officials of
DJB, DDA, and DPCC, and the subsequent analysis by the DPCC laboratory, we have
reviewed the findings and would like to submit the following response:

1. STP Performance and Water Quality:

The analysis of samples taken from the inlet and outlet of the Sewage
Treatment Plant (STP) at Smriti Van indicates that key parameters such as Total
Suspended Solids (TSS), Biochemical Oxygen Demand (BOD), and Ammoniacal
Nitrogen are not meeting the standards prescribed for STP operations. This suggests
improper functioning of the STP being maintained by DJIB. The water quality of the
Macchali Talab (pond) at Smriti Van is also substandard, with levels of Dissolved
Oxygen and Ammoniacal Nitrogen failing to meet the norms prescribed by the CPCB
for Class D water bodies (Propagation of Wildlife and Fisheries). This raises
concerns about the STP’s effectiveness/functionality in maintaining the
prescribed standards and thereby maintaining the ecological health of the
water body.

2. Observation of Untreated Sewage Discharge:

During the inspection, it was also observed that untreated sewage from a
nearby drain is being discharged directly into the water body. This untreated inflow is
by-passing the STP and contributing significantly to the deterioration of water quality
in the pond. The un-trapped waste water from this drain is likely a major factor
behind the failure to meet the prescribed water quality standards of the water body.
This may likely be happening due to less capacity of STP installed by DJB and
less trapping of water from the drain.



S

3. Actions Taken:

We have raised the issue of the inadequate capacity of the existing 1100 KLD
STP with DIB, as it is insufficient to treat the full volume of waste water being
discharged into the pond. DJB has been asked to take immediate action to enhance
the STP's capacity to ensure all inflow is treated before entering the water body.

As the critical condition of the water body and the delayed action from DJB,
DDA have initiated interim bio-remediation and cleaning measures. These are
intended as a temporary solution to improve water quality while awaiting the full-scale
rejuvenation efforts as per the MoU between DDA and DJB. This work will continue
until DJB undertakes its long-term restoration plan.

DJB has been requested to immediately trap all untreated sewage from the
nearby drain and ensure that it is routed to the STP for proper treatment. This is a
critical step to prevent further pollution of the water body.

DJB has also been reminded of its responsibilities under the Memorandum of
Understanding (MoU) signed with DDA on 10.04.2023, in which the rejuvenation and
long-term maintenance of water body (Machhali Talab) at Smriti Van Park is entrusted
to DJB. The implementation of these actions is necessary to comply with the NGT’s
directives and restore the ecological balance of the lake.

We are making every effort to comply with the Hon’ble NGT’s order dated
08.07.2024 and reminding DJB to ensure the STP functions effectively and that no
untreated wastewater reaches the water body.

Further, DJB has been advised to expedite the necessary interventions, and we
look forward to their prompt cooperation in ensuring full compliance with the Hon’ble
NGT’s directions.

Encl: Analysis Reports of STP & Water Body. %ﬂ(’[‘
3092y
(TSl FAR)
sreftaror srfdrar
Copy to:-
1. OSD to VC/DDA : For kind information Please
2. PC (Hort.), DDA : for kind information please.
3. CE (HQ), DDA : for kind information please.
4. CE (Hort.), DDA : for kind information please.
5. CE (wB), DJB, Varunalaya Phase-I, Karol bagh : for kind information and

necessary action, please. )
AddI. CE(P) -4,DJB, Varunalaya Phase-I , Karol bagh: for kind information and
necessary action, please.

Director (Hort.)/SE/DDA for kind information & necessary action please.

DD (Hort.), HD-1V, for information and necessary action, please.

In-charge, CMC-2, DPCC, Vikas Bhawan-II, Civil Lines, Delhi-110054

0 EE/HCD-4 for mformatlon and necessary actlon

o

BP R

srefayor rffrar
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M Gmaill Kritika Gupta <kritika0504@gmail.com>
OA 737/2022 Amit Aggarwal vs DDA | Service of Fourth Status Report NGT

1 message

Kritika Gupta <kritika0504@gmail.com> 25 September 2024 at 23:17

To: "jyoti.legal@gmail.com" <jyoti.legal@gmail.com>, richak407@gmail.com, jmalawoffices@gmail.com, ADVOCATE
GARIMA KUMAR <singhgk1997 @gmail.com>, kushsharma84@gmail.com

To

Ms. Garima Kumar, Ld. Counsel for the Applicant- singhgk1997 @gmail.com

Ms. Richa Kapoor, Ld. Counsel for Respondent No. 3- richak407@gmail.com

Ms. Jyoti Mendiratta, Ld. Counsel for Respondents No 2, 4 and 5- jyoti.legal@gmail.com
Mr. Kush Sharma, Ld. Counsel for Respondent/ DPCC - kushsharma84@gmail.com

Please find attached herewith the Fourth Status Report of R1/DDA in the captioned matter.
Yours sincerely,

Kritika Gupta,

Advocate

Mob.: +91 8826331177

Chamber No. 155, Lawyers' Chamber Block I,
High Court of Delhi, Shershah Suri Marg, Delhi.

This message contains legally privileged and confidential information and is for the use of the addressee only. If the reader of this message is not the
intended recipient, you are hereby cautioned that any dissemination, distribution or copying of this communication is prohibited. If you have received this
transmission in error, please immediately notify the undersigned by return email and delete this message from your system.The undersigned does not
guarantee the security of any information transmitted through email and is not liable for any interception, corruption or delays. Anyone communicating

with the undersigned by email accepts the risks of email communications and their consequences.

.D Fourth status report of DDA.pdf
12975K

https://mail.google.com/mail/u/0/?ik=e77726b243 & view=pt&search=all&permthid=thread-a:r7930293663413016888 &simpl=msg-a:r-2803313531454615695
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